
1625 D.G. and MARCH 19, 1968 D.S.G. (RI)'I.) 1626 

MR. DEPUTY-SPEAKER : Hardly two 
hours have passed. It takes time to get 
infonnation. 

SHRI SAMAR GUHA : Early in the 
morning they were arrested. This thing 
should be taken note of. 

MR. DEPUTY-SPEAKER: I am told 
that information was received regarding 
the release. We are seeing them here now. 

SHRI SAMAR GUHA : Information 
about their arrest was not communicated 
to the House. (Interruption). 

DEMANDS FOR GRANTS (RAIL-
WAYS), 1968-69 AND DEMANDS 
FOR SUPPLEMENTARY GRANTS 

(RAILWAYS), 1967-68 -Con/d. 

SHRI SRINmAS MISRA (Cuttack) 
What about cut motions 169 and 170? 

MR. DEPUTY-SPEAKER : They are 
there, Hon. Members may now move tbe 
cut motions to the Demands for Grants 
in respect of Railway Budget for 1968-69, 
subject to their being admissible. 

SHRI MOHAMMAD ISMAIL (Bar-
racltpore) : I beg to move : 

"That the demand under the head 
Railway Board be reduced to Re. I." 

[Reduction of perquisites of senior 
and top officials in view of high expentli-
ture of Railway Administration (10»). 

"That the demand under the head 
Railway Board be reduced to Re. 1." 

[Failure to abolish the post of Staff 
Members of the Railway Board. (II»). 

SHRI RAMAVATAR SHASTRI (Patna): 
I beg to move : 

~  the demand nndor the head 
Railway Board be reduced to Re. 1." 

(Failure to arrive at quick decision 
on tho griovanoes of and representations 
01 All India Guards Council adequately. 
(12»). 

"That tho cIemand under the bead 
Railway Board be reduced to Re. 1." 

[Failure to safeguard tho lives of 
Railway Guards having been murdered 
and/or attaclced brutally while working 
in traim. (13»). 

"That the demand lInder the head 
Railway Board be reduced to Re. 1." 

[Failure to abolish the Railway 
Board. (14)]. 

"That the demand undec the head 
Railway Board be reduced to Re. 1," 

[Failure to reduce the fat salaries 
drawn by the Railway Board ollicials. 
(IS)]. 

"That the demand under tho head 
Railway Board be reduced to Re. I." 

[Maltreatment of railway employees 
by the Railway Board. (16)] 

"That tho demand undec the head 
Railway Board be reduced to Re. 1." 

[Failure to pay any attention towards 
amenities for the public. (17)] 

"That the demand under the head 
Railway Board be reducell to Re. 1." 

[Squandering money on Railway 
Board. (18») 

"That tho demand under the heall 
Railway Board be reduced to Re. I," 

[Failure to pay any attention to the 
suggestions givon by M.Ps. (19)] 

"That tho domand under the head 
Railway Board be reduced to Re. I." 

(Failure to stop arbitrary action anll 
irregularities of Railway Board. (20») 

"That tho dcmand under the head 
Railway Board be reduced to Re. 1," 

[Failure to atop bureaucratic attitude 
of the Railway Board. (21») 

''That tho demand under tho head 
Railway Board he reduced to Re. I." 
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[Failure to give morc facilities to 
·ordinaryemployees of the Railway Board.' 
(22») 

"That the demand under the head 
'Railway Board be reduced to Re. 1." 

[Failure to limit the pay of Members 
of the Railway Board to not more than 
Rs. 1000/-. (23») 

SHRI CHANDRA SEKHAR SINGH 
I{Ichanabad) : I beg to move: 

. "That the demand under the he .. d 
Ratlway Board be reduced to Re. 1." 

[Increase in the passenger fares. 
(24») 

"That the demand under the head 
Railway Board be reduced to Re. 1." 

[Failure to abolish the Railway Board 
(25») . 

SHRI Y. S. KUSHWAH (Bhind) : I beg 
to move: 

"That the demand under the head 
Railway Board he reduced by R. 
3,21'000." 

[Need to pay not more than Rs. 1,000 
,per month as pay to each member and 
officer of Railway Board in view of the 
.defieit Railway Budget. (26») 

"That the demand under the head 
Railway Board be reduced by Rs. 100." 

[Question of increasing the platform 
~  third class p3!>scnger fare and depriv-
Ing the long journey third class passen-
gers of the sleeping facilities. (43») 

SHRI RAMAVATAR SHASTRI : J 
beg to move : 

"That the demand under the head 
Railway Board be reduced by RI. 100." 

[Failure to prevent the railway accident 
at Lakhisarai Station (Bihar). (11») 

"That the demand under the head 
Railway Board be reduced by Rs. 100." 

[Failure to prevent railway accidents 
(78») .. 

"That tho demand under tbe head 
Railway Board be redlK:ed by RI. 100." 

[Need to reduce tbe pay of the mem-
bers of the Railway Board. (79») 

"That the demand under tbe bead 
Railway Board be reduced by Rs. 100: 

[Need to rejlucc the pay of additional 
members of the Railway Board. (80») 

"That the demand under the bead 
Railway Board be reduced by Rs. 100." 

[Need to reduce the pay of other 
hi&her officers of the Railway Board • 
(81)] 

SHRl CHANDRA SEKHAR SINGH : 
I beg to move : 

"That the demand under the head 
Railway Board be reduced by Rs. 100." 

[Need to reconstitute the Railway 
Board. (83») 

"That the demand under the bead 
Railway Board be reduced by Rs. 100." 

[Need to reduce the salaries of the 
officers of the Railway Board. (84») 

"That the demand under t he head 
Railway Board be redueed by Rs. 100," 

[Need to give representation to tbe 
Railway workers in Railway Board. 
(85)] 

"That the demand under the bead 
Railway Board be reduced by Rs. 100," 

[Need to provide potable water in 
each railway compartment. (86)] 

"That the demand under the head 
Railway Board be reduced by R •. 100." 

[Need to increase efficiency in Railway 
Administration. (87») 

"That the demand under the head 
Railway Board be reduced by ~  100." 

[Need to improve the conditions of 
Railway Hospitals. (88)] 

"That the demand under the head 
Railway Board be reduced by Rs. 100," 

[Irregularity in allotment of quarters 
to Railway employees. (89)1 

"That the demand under the head 
Railway Board be reduced by Rs. 100." 
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[Shri Chandra Sekhar SinlJh] 
[Increase in third class passenger 

fare. (90)] 

"That the demand under the bead 
Railway Board be reduced by Rs. 100." 

[Need to provide more amenities to 
third class passengers. (91)] 

"That the demand under the head 
Railway Board be reduced by Rs. 100." 

[Need to discontinue air-conditioned 
coaches. (92)] 

SHR[ Y. S. KUSHWAH 
ove : 

I beg to 

"That the demand under the head 
Miscellaneous Expenditure be reduced 
by Rs. [00." 

[Need to speed up the construction 
work of Guna-Maksi line. (109)] 

"That the demand under the head 
Miscellanous Expenditure be reduced by 
Rs.l00." 

[Need to speed up tbe work of doubl-
ing the line on Bine-Jhansi-Agra line. 
(110)) 

"That the demand under the head 
Miscellaneous Expendit ure be reduced 
by R". 100." 

[Need to conduct a survey for cons-
truction of a rail link between Bhind 
(Madhya Pradesh) and Etawah (Uttar 

~ S  (ttl») 

''That tbe demand under the head 
Miscellaneous Expenditure be reduced by 
Rs.lOO." 

~  to conduct a survey for having 
a rail link between Bhind (Madhya 
Pradesh) and Chirgaon (Uttar Pradesh). 
(112») 

SHRI RAMAVATAR SHASTRI: I beg 
to move: 

''That the demand under the head 
Miscellaneous Expenditure be reduced by 
Rs.l00." 

~  to reduce the expenses in the 
name of "MisceDaneous ElI:penditure." 
(116)] 

"That the demand under the head 
Miscellaneous Expendit ure be reduced by 
Rs. 100." 

[Failure to pay proper attention to-
wards survey of new lines in Bihar. 
(117)] 

"Thai tbe demand under the head 
Miscellaneous Expendit ure be reduced by 
Rs.IOO." 

[Need for a survey with regard to· 
providing broad gauge line in North 
Bihar. (118)] 

"That the demand under the head 
Miscellaneous Expenditure be reduced by 
Rs.IOO." 

INeed for SUf\CY, for providing new 
lines in Patna and Gaya District of 
Bihar. (119») 

"That the demand under t&e head 
Miscellaneous Expenditure be reduced by 
Rs.IOO." 

[Need for a survey for providinlJ new 
line from Bibta Station, Eastern Railway 
to Jahanabad via Bikram, Pali, Arval 
Kurtha and upto Rajgiri from there. 
(120») 

"That the demand under the head 
Miscellaneous Expenditure be reduced by 
Rs.lOO." 

[Need for survey for providing new 
line from Bihta Station (Eastern Rail-
way) to Daudnagar and Aurangllbad 
ria Arval. (121)] 

"That the demand under the head 
Miscellaneous Expenditure be reduced by 
Rs.100." 

[Need to comr1ete expeditiously the' 
survey in regard to providing broad 
gauge Ii ne in the area served by Arrah-
Sasaram Light Railway. (122)] 

"That the demand under the head 
Miscellaneous Expenditure be reduced by 
Rs.l00." 

[Need to provide broad gause line 
from Samastipur to DarbhangB, N.E .. 
Railway, (12)) 
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I'Tbat the demand under the bead 
Miscellaneous Expenditure be reduoed by 
Rs.IOO." 

[Failure to provide broad gauge Ii ne 
from Barauni to Katihar, N.E. Railway. 
(124)] 

"That the demand under the head 
Miscellaneous Expenditure be reduoed by 
Rs.IOO." 

(Failure II' introduce electric trains 
in Eastern Railway. (125») 

"That the demand under the head 
Miscellaneous Expendit ure be reduced by 
Rs.IOO." 

[Failure to pay proper attention to-
wards medical services. (I 26)] 

"That the demand under the head 
Mi=llaneous Expenditure be reduoed by 
Rs.IOO." 

[Need to increa,e the expenditure 
being incurred on health and welfare of 
employees.1I27») 

"That the demand under the head 
Miscellaneous Expenditure be rcduoed by 
Rs. 

[Need to increase facilities to employ-
ees. (128)] 

"That the demand under the head 
Miscellaneous Expenditure be reduced by 
Rs.IOO." 

[Need to check mismanagement of 
canteens for employees. (129») 

"That the demand under the head 
Miscellaneous Expenditure be reduced 
Rs.IOO." 

[Need to make arrangements for 
better education of the children of 
employees. (130)] 

"That the demand under the head 
Miscellaneous Expenditure be reduced by 
Rs.IOO." 

[Failure to reduce administratiye ex-
penditure. (131)) 

SHRI MOHAMMAD ISMAIL: I beg 
10 move: 

"That the demand under the bead 
Ordinary WorkiDII Expenses-Adminis-
tration be reduced by Rs. 100." 

[Over-staffing of senior officials in 
various departments of the Railway 
Administration. (154)] 

"That the demand under the head 
Ordinary Working Expenscs--Adminis-
tration be reduced by Rs. 100." 

[Negligence of the senior officials 
leading to growing railway accidents. 
(155») 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Growing over-crowding of trains as 
a result of failure to arrange sufficient 
number of trains and proper adjustment 
of timing. (156)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Late running of trains consequent of 
non-attendance to their duties by senior 
officials. (157») 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Failure of the Administration to give 
a patient hearing to the ganuine grievances 
of the employees. (158)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Need to shift the Head office of 
Railway Electrification from Delhi to 
Calcutta. (159») 

"That the demand under the bead 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Need to stop saloon facilities for hiatt 
railway officials and convert them iato 
regular bogies. (160)] 

"That the demand under the hClld 
Ordinary Working Expenscs--Adminis-
tration be reduced by Rs. 100." 
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[Sbri Mohammad Ismail] 
[Need to prepare uniforms for railway 

employees on :ronal basis departmentally 
instead of giving it to contractors. (161)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Need to stop creation of special posts 
for officers. (162)] 

SHRI RAMAVATAR SHASTRI: J beg 
to move : 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Need to reduce the salaries the 
officials of the Railway Service Commis-
sion, Bombay. (163)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Need to reduce the salaries of officials 
of the Railway Service Commission, 
Calcutta. (164)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration he reduced by Rs. 100." 

[Need to reduce the salaries of officials 
of the Railway Service Commission, 
Allahabad. (165») 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Need to reduce the salaries of officials 
of the Railway Service Commission, 
Madra<. (166») 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by RI. 100." 

[Need to increase the salaries of class 
III and class IV employees of various 
Railway Service Commissions. (167)1 

"That the demand under the head 
Ordmary Working Expenses-Administra-
tion be reduced by Rs. 100." 

[Need to improve the service condi-
tions and extension of other facilities to 
ordinary employees of various Railway 
Service Commissions. (168)] 

SHRI SRINIBAS MISRA (Cuttaek) 
I beg to move : 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration by reduced by Rs. 100." 

[Failure of the Administration to 
provide for a direct express service from 
Orissa to Delhi via Bi na, Katni, Bilaspur, 
Jharsuguda, Kharagpur. Puri. (169») 

"That the demand under the bead 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Lack of ~  for any fast moving 
train in day time in the State of Orissa. 
(170) 

SHRf CHANDRA SEKHAR SINGH 
beg to move: 

"That the demand under the head 
Ordinary Working bpcnses-Adminis-
Iration be reduced by Rs. 100." 

[Need to provide separate waiting 
rooms to the passengers of all catagories. 
(171)] 

"That the demand under the head 
Ordinary Working Fxpenses-Adminis-
tration be reduced hy Rs. 100." 

[Need to provide a hospital for the 
employees of Kishanganj Railway Station. 
(172)] 

SHRl Y. S. KUSHWAH : ] bel! to 
move: 

"That the demand under the head 
Ordinary Expenses--Rcpairs and Main-
tenance be reduced Rs. 100." 

[Need to pay attention to repairs in 
trains running on narrow gauge lines 
between Owalior and Bhind, Gwalior 
and Sholapur, Kalan and Gwalior and. 
Shivpuri. (174») 

"That the demand under the head 
Ordinary Expenses-Repairs and Main-
tenance be reduced hy Rs. 100." 

[Need to make arrangements for 
sanitation, fans, electricity in trains-
running on narrow gauge lines between 
Gwalior and BhiIJd, GwaIior and Sheopur 
Kalan and Owalior and Shivpuri. (175)1 
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"That the demand UDder the head 
OrdInary Expenses-Repairs and Main-
tenance be reduced by R.I. 100." 

[Need to change old rickety engines 
and trains running on narrow gauac lineR 
between Gwalior and Bhind, Gwa1ior and 
Sbeopur Kalan and Gwalior and Shiv-
puri. (176») 

"That the demand under the bead 
Ordinary Expenses-Repairs and Main-
tCMOce be reUtlcOO by Rs. 100." 

[Question of slowing down the speed 
of trains runoing on n:urow gauge lines 
between Gwalior and Bhlnd, Gwalior and 
Sheopur Kalan and Gwalior and Shiv-
puri. (177)) 

"That the demand under the head 
Ordinary EXj>C11SeS-Rcpairs and Main-
tenance be reUuced by Rs. 100." 

[Need to att:u:h more bogies to trains 
running on narrow gauge lines between 
Gwalior and Bhind, Gwalior and Sheopur 
Kalan and Gwalior and Shivpuri. (178») 

SHRI RAMAVATAR SHASTRI: I beg 
10 move: 

"That th" demand under the head 
Ordinary EJ<penses-Repairs and Main-
tenance be reUuced by Rs. 100." 

[Failure I" protect railway property. 
(ISO») 

"That the demand under the head 
Ordinary Eltpemes-Rcpairs and Main-
tenance be reduced by Rs. 100." 

(Failure to check theft of railway 
property. (18/)1 

"That the demand under the head 
Ordinary &ptnses-Repairs and Main-
tcnance be reduced by Rs. 100." 

[Nced to check increaalll& number of 
thells oC railway property. (182») 

"That the demand under the head 
Ordinary Expenses-Repairs and Main-
tenance be reduced by Rs. 100." 

[Need to check wastage oC money in 
tho name of repain 10 railway buildings. 
(183)] 

"That the demand under the Head 
Ordinary ExPenses-Repairs and Main· 
tenanCe be redUCed by Rs. 100." 

[Need to pay attention to repairs to 
be made ill railway employees' quarters. 
(184)] 
SHRI K. M. ABRAHAM (Kottayam) 

I beg to mcvc : 
"That the demand under the Head 

Ordinary ExPenses and Maintenance be 
~  by ~  100." 

[Failure to introduce direct trains from 
Bombay to Cochin. (191)1 

SHRI MOHAMMAD ISMAIL: I beg 
to move: 

"That the demand under the Head 
Ordinary Working EXPenses-Operaling 
Staff be reduced by Rs. 100." 

[Failure to absorb the workc" "f Ihe 
construction work after its ccmpiction. 
( 193») 

"That the demand under the Head 
Ordinary Working Expenses--OPerating 
Staff be redUCed by Rs. 100." 

[Lack d Promotion facilit'es to the 
traffic accounts clerks grade II. (194l) 

"That the demand under the Head 
Ordinary Working Expenses-Operating 
Staff be reduced by Rs. 100." 

[Failure to take into consideratien the 
service of an employee frem the date of 
recruitment in the case of candidates for 
Railway Service Commission (195)1 

SHRI '0MAVATAR SHASTRI: I beg 
tll move: 

"That the demand under the Head 
Ordinary W01 king Expenses-Operating 
Staff be redUCed by Rs. lCO." 

[Fadure to provide facility of earning 
their H\'elihocd to Railway porters. (196») 

"That the demand under the Head 
Ordinary Exrenses- Operating Staff be 
reduccd by Rs. 100." 

[Failure to regularisc, the services of 
Railway porlers. (197») 

"That the demand under the Head 
Ordinary Expenses-Orerating Staff be 
rcuuced by Rs. 100." 

[Need to increase the present pay 
,cale of Rs.IIO-I 80 of Loco Machanical 
Staff. (198)) 
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(Shri Ramavatar Shastri) 
"That the demand under the Head 

Ordinary Walking Expenses-Operating 
StaB be reduced hy ~  100," 

(Need to restores the pay-cut effected 
in resPeCt of mechanical staff of Jamalpur 
Loco shed, (199)] 

"That the demand under the ~  
Or4lnary Working Expenscs-Operatin!.l 
staff b: reduced by R" 100," 

tFailure to increase the pay scale, of 
loco macbanical staff. (200») 

"That the demand under the Head 
Ordinary Working ~  
Staff be reduced by Rs. 100." 

(Failure to aecede to the demands of 
Eastern Railway Zonal Mechanical Staff 
Committee orIndian Railways Mechanical 
Stafl' Association made at its Jhajha 
meeting. (201) 

"That the demand under the ~  
Ordinary Working Expenses-Operating 
StafF be reductd by R •. 100," 

(Failure 10 pro\ ide work on a Per-
manent basis to substitute labourer,. 
(202)] 

"That the demand under the H';aJ 
Ordinary Working Expenses-Operating 
Stafl' be reduced by Rs. 100." 

(Need to avoid engagina outside 
labourers while substitute labour is avai 1-
able, (203») 

"That the demand under the Head 
Ordinary Working Expenscs-Operating 
Staff be reduced by Rs. J(io." 

(Need to improve the conditions of 
loco-running staff. (204») 

"That the demand under the Head 
Ordinary Working Expenses-Operating 
Stair be reduced by Rs. 100," 

(Need to aecede to the demands for 
warded by loco running staff Committee. 
(205)) 

"That the demand under the Head 
Ordinary Working Expenscs-Operating 
Staff be reduced by R., 100," 

(Failure to check the atrocities and 
irrc:aularitiea committed by the Foreman 
in loco-sheds, (206)] 

"That the demand under the H.:ad 
Ordinary Working EXPeQses-Operating 
Staff be reduced by R,. 100," 

[Need fOr immediate ~  of loco 
foremca werking in Jamalrur ~  
Railway). (207)] 

"That the demand under the Head 
Ordinary Working ~  
Staff be reduced by Rs. }OO," 

[Failure to withdraw police Cli5l:s 
against loco staff of Gaya (Eastern 
Railway). (20B)] 

"That the demand under the Head 
Ordinary Working ~  
Staff be reduced by R,. 100." 

[Failure to re-open fair·price iVain-
shops for Railway employees. (209)) 

"That the demand under the Head 
Ordinary Working ~  

Staff be reduced by Rs. 100." 
[Failure to fix pay ,calc, of Railway 

Employees according \0 their responsibi-
lities. (210») 

"That the demand lInder the Head 
Ordinary Working EXPe",l......operating 
Staff be reduced by R,. 100." 

[Failure \0 rai.e the Il\ing standard 
or signalmen and gallgeman. (21 I)) 

"That the demand lInder the Head 
Ordinary Working Expcno,c,-.()perating 
Staff be reduced by Rs. 100." 

[Failure to check maltreatment of 
Railway employees at the hand of their 
officials: (212») 

"That the demand under the Head 
Ordinary Working Expen,""s·-Operating 
Staff be reduced by R,. 100." 

(Failure to lighten the work load "r 
loco machanical staff. (231») 

"That the demand under the Head 
Ordinary Working Expenses--OperBting 
Staff be reduced by Rs. 100." 

[Need to give special facilities to 
employees working on steamer, and ports, 
(214») 

"That the demand under the Ilcad 
Ordinary Operating Expenses-Opera!inll 
Staff be reduced by Rs, 100." 

(Need to avoid retrenchment of f9rty 
per cent of train clerks of Danapur, 
Eastern Railway. (215)] 

"That the demand under the Head 
Ordinary Working Expenses-Operating 

Stall' be reduced by R" 100," 
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IF!lilure to uPlrade the poot of Railway 
Guards. (216») 

"That the demand under the Head 
Ordinary Working Expensos---{)perating 
Staff be reduced by Rs. HID." 

[Failure to aCCept the demands of 
All-India Railway Guards Association. 
(217») 

"That the demand under the ~  
'Ordinary Working Ellpenses-Orcrating 
!taff be reduced by Rs. 100." 

[Failure to give increased D.A. to 
Railway employees in proporticn 10 
increase in price-index. (218») 

"Thai Ihe demand under the Head 
Ordinary Working Expenses-Orcraling 
Stuff he reduced by R •. 100." 

[Failure to accede to the demand put 
forward by All India Railwaymcn', 
Federalion. (219» 

"Thai Ihe demand under the Head 
Ordinary Working Ellpenses-Operaling 
Staff be reduced by Rs. 100." 

[Need 10 withdraw the cirCUlar is,ueu 
by Div. Supdt. regarding chanlle in 
Ihe duty of conductors of Allahabad 
working in I. II and III class ,leeper-
coaches. (220)) 

"That t he demand under the Head 
Ordinary Working Expenses-Orcration 
(FUel) be reduced by Rs. 100." 

[Failure to Purchase all required coal 
from National Coal Development Cor-
poration. (222) ) 

"That the demand under the ~  
Ordinary Working Expenses-OPeratiDg 
(Fuel) be redUCed by Rs. 100." 

[Nefd to discontinue purchasing coal 
from private collieries at higher rates. 
(223) 1 

"That the demand under the Head 
Ordinary Working Expenses-Operalion 
(Fuel) be redUCed by Rs. 100." 

[Failure to prewnt pilfering of die 
oil. (224») 

"That the demand undor the Head 
'Ordinary Working ExpellSlS-OPeration 
(Fuel) ~ reduced by Rs. 100." 

[Failure to prevent large-scale theft 
of coal. (22S») 

"That the demand under the Head 
'Ordinary WorkiJ;lg Expenses-Operatior 
(FUel) be reduced by Rs. 100." 

[Failure to prevent corruption rampant 
in the purchase of coal. (226») 

"That the demand under the Head 
Ordinary Working Expenses-Operation 
(Fuel) be reduced by Rs. 100." 

[Failure to purchase 4-inch coal fixed 
as a rud for the engine. (227») 

"That the demand under the ~  
Ordinary Working Expenses-Operation 
(FUel) be redUCed by Rs. 100." 

[Failure to prevent more usc of ceal 
in the engine became "f big pieces t,f 
coal. (228)J 

"That the demand under the Head 
Ordinary Working Expenses-'Operation 
!Fuel) be reduced by Rs. 100." 

[Failure to prevent the practice of 
.clling ceal and cinder ash to the con-
tractors at a very nominal rric:e. (229») 

"That the demand under the Head 
Ordinary Working f'xpen,c5-Operati,'n 
(Fuel) be reduced by Rs. 100." 

[Failure to check larse "ale theft "f 
coal. (230)1 

SHRI MOHAMMAD ISMAIL: I beg 
to move: 

"That the demand under tbe Head 
'Ordinary Working Expenscs-Operation 
other than Staff and Fucl be reduced to 
Re. I." 

[Ban the introduction of electronic 
computers in all the Railways. (231») 

SHRI RAMAVATAR SHI\STRI : I beg 
to move: 

"That the demand undu the Head 
Ordinary Working Expenses -Operation 
other than Staff and Fuel be n:duccd by 
Rs.100." 

[Failure to prevent \\astage of sta-
tionery and forms. (233») 

"That the demand undcr tbe H;ad 
Ordinary Working Expenses-Operati"n 
other than Staff and Fuel be reduced by 
Rs.lOO." 

[Failure to prevent theft of &oods. 
(234») 
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IShri Ramavatar Shastri] 
"That ~ demand under the Head 

Ordinary Working ExpenlCS-Operation 
other than Staff and Fuel be reduced 
by Rs. 1001-" 

(Need to exercise IlCCCISIIIII')' caution 
in tho loading and unloading of goods. 
(235)] 

"That the demand under the Head 
Ordinary Working EJ(penses- Operation 
other than Slaff and Fuel be reduced by 
Rs. 100/-" 

[Need to prevent misuse of money in 
the name of compensation. (236») 

''That the demand under the Head 
Ordinary Worki!\i!i EJ(penses-Operation 
other than Staff and Fuel be reduced by 
Rs. 100/-" 

[Need 10 supply uniforms to all the 
Railway employees. (237)] 

"That the demand under the Head 
Ordinary Working EJ(peDICS--Operation 
other than Staff and Fuel be reduced by 
Rs. l00!-" 

[Need 10 bring about improvement in 
the supply of uniforms. (238)] 

"That the demand under the Head 
Ordinary Working Expenses-Operation 
other than Staff and Fuel be reduced by 
Rs. 100/-" 

[Need to supply the required length 
of clotb to the emplo)US iru;tead of 
ready-made uniforms. (239)] 

"That the demand under the Head 
Ordinary Working EJ(penses-Operation 
other tban Staff and Fuel be reduced 
by Rs. 100/-" 

[Failure 10 supply woollen uniforms 
to all the employees. (240)] 

"That the demand under the Head 
Ordinary Working Expenses-Qperation 
other tban Staff and Fuel be reduced by 
Rs.IOO/" 

(Need to supply woollen uniforms to 
Railway porters. (241)] 

"That tbe demand under the Head 
Ordinary Working Expenses-Mi!ceUan-
I\COUS EJ(penses be reduced by Rs. 
100/-" 

(Need to pay full compensation to the 
familics oftbo persons killed in Lakhisarai 
Railway accident. (246)] 

"That the demand under the Head 
Ordinary Workins Expenses-Miscella-
neous Expenses to reduced by Rs. 
100;·" 

[Need to increase the amount to the 
passengers iqjured as a result of Railway 
accidents. (247)] 

SHRI MOHAMMAD ISMAIL: I beg to 
move : 

"That the demand under the Head 
Ordinary Working Expenses-Staff Wel-
fare be reduced by Rs. 1001-" 

(Inadequate bousing facilities fer 
class m employees. (251)) 

"That the demand under the Head 
Ordinary Working Expenses-Staff 
Welfare be reduced by Rs. 100/-" 

(Inadequate housing facilities for clalii 
IV employees. (252») 

SHRI RAMAVATAR SHASTRI: I 
beg to move : 

"That the demand under the Head 
Ordinary Working Expenses - Staff Wel-

fare be reduced by Rs. 100/-" 
(Failure to improve the unsatisfactory 

condition of medical ~  (253») 

"That the demand under tbe Head 
Ordinary Working Expenses- Staff Wel-
fare be reduced by Rs. 100/-" 

[Need to bring about further im-
provement in tbe diet of the patients in 
Railway bospitals. (254)] 

"That the demand under the Head 
Ordinary Working Expenses-Staff Wel-
fare be reduced by Rs. 100/-" 

(Failure to cbeck tbe theft of the food 
supplied to the patients in Railway hos-
pitals. (2SS») 

"That the demand under the Head 
Ordinary Working Expenses-Staff Wel-
rare be reduced by Rs. 100/-" 

. [Need to lupply patent medicines to 
the patients in Railway hospitals. (256») 
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, "That the demand under the Head 
OrdiD8CY Working Expenses-Staff' Wel-
fare be reduced by Rs. 100/-" 

(Need (0 supply milk and fruit in 
adequate quantity to the patients in 
Railway hospitals. (257)] 

"That the demand under the Hcad 
OrdiD8CY Working Expenses-Staff' Wel-
fare be reduced by Rs. 100/-" 

[Failure to check: theft and black-
marketin!: in medicines in Railway hos-
pitals. (258») 

"That the demand under the Head 
Ordinary Working Expenses-Staff Wel-
fare be reduced by Rs. 100/-" 

[Failure to end mismanagement:of the 
Railway Health Centres and the Dis-
pensaric>. (259)] 

"That the demand under the Head 
Ordinary Working Expenses-Staff' Wel-
fare be reduced by Rs. lOO/,' 

[failul'l: to pro,ide facilities for tbe 
treatment pr femaleli and to provide beds 
to tbem in all the Railway Health Centres. 
(160») 

"Tha: I he denMnd under the Hcad 
Ordinary Working Expenses- Staff Wel-
fare be reduced by Rs. 100/-" 

[Failure to make adequate arrange-
ments of male and female doctors in all 
the Railwa) Health Centres. (261)) 

"That Ihe demand under tbe Head 
Ordinary Working Expenses-Staff' Wel-
fare be reduced by Rs. 100/-" 

[Failure 10 check supply of inferior 
food in the Railway Health CentI'CS and 
hospitals. (262») 

"That I he demand under the Head 
Ordinary Working Expenses-Staff Wel-
fare be red ueed by Rs. 100/-,' 

[Total absence of cleanliness on the 
stations. t263)J 

"That the demand under the Hcad 
Ordinary Working Expenses-Staff' Wel-
fare ben.'duced by Rs. 100/·" 

(Unsatisfactory sanitary condition of 
the waiti ng rooms. (264») 

"That the demand under the Head 
Ordinary Working Expenses-Staff WeI· 
fare be reduced by Rs. 100/·" 

(Need for immediate transfer of the· 
Doctors at Samastipur Railway Hospital. 
(265)) 

"That the demand under the He8(f 
Ordinary Working Expenses-Staff Wel-
fare be reduced by Rs. 100/·" 

[Failure to take action against the· 
doctors mctiog out ill-treatment to tbe 
sanitary staff of the Samastipur hospital. 
(266») 

"That the demand under the Head 
Ordinary Working Expenses-Staft' WeI· 
fare be reduced by Rs. 100/-" 

[Need to give adequate living allowance 
to the employees of Samastipur Hos-
pital who have been suspended. (267») 

"That the demand under the Head 
Ordinary Working Expenses-Staff WeI· 
fare. be reduced by Rs. 100/-" 

[Failure to ensure sanitation i 11 the 
la \'atories of the Jamalpur Station of 
Eastern Railway. (268») 

"That the demand under the Head 
Ordinary Working Expenscs--Stafl" WeI· 
fare be reduced by Rs. 100/·" 

[Failure to ensure sanitary conditions· 
in the Railways. (269») 

SHRI M. K. NANJA GOWDER 
(Nilgiri.) : I beg to move : 

"That the Demand under tbe Head 
Dividend to General Revenues be reduced 
by Rs. 100/-" 

[Unremunerative lines. (270)] 

SHRI MOHAMMAD ISMAIL: I beg 
to move: 

"That the demand under the He.ad 
Construetion of New Lines -Capital and 
Depreciation Reserve Fund be reduced to 
Re. I/-" 

[Need to abolish eontrac:t system and" 
give the work to labour co-operatives .. 
(271)) 
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SHRI Y. S. KUSH WAH I beg to 
move: 

"That the demand under the Head 
Construction of New Lines-{'.apital and 
Depreciation Reserve Fund be reduced 
by Rs. 100/·" 

(Failure to convert narrow gaulll' line 
between Bhind and Gwalior into broad 
pUIII'. (289)1 

SHRI MOHAMMAD ISM4.1L: I beg 
to move : 

"That tke demand lInder the Head 
Construction of New Lines-Capital and 
Depreciation Reserve Fund be reduced 
by ~  100/·" 

[Failure to double the railway line 
from Dum Dum to Ba<irhat. (291)] 

"That the demand under the Head 
Construction of New Lines--Capital and 
Depreciation Reserve Fund be reduced 
by R •. 100/·" 

[Failure to construct railway line from 
MaIda to Bal_hat and Hilli. (292)] 

SHRI CHANDRA SEKHAR SI:-.IGH : 
9 beg to move : 

"That the demand under the Head 
Construction of New Lines-Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100/·") 

[Ne,d to provide a new line from 
Dehri·on·Sone, Eastern Railway to 
Arrah Junction l'iIl Nasriganj Sahar, 

Narayanpur and Agiano. (306)) 
"That "the demand under the Head-

Construction of New Lines-Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100/·" 

[Need to provide a manned level eros· 
sing near Mutber on Patna·Gaya line, 
Eastern Railway. (307)) 

"That the demand under the Head 
Construction of New Lines-Capital 
and Depreciation Reserve Fund be reo 
duced by Rs. 100/·" 

(Need to provide a narrow gauge line 
from Makdumpur Station, Eastern 
Railway to Rajgir via Khidar Sarai and 
·Sabahda. (308)1 

"That the demand under the Head 
'Construction of New Lines-Capital and 
DepreciatiOll Reserve Fund be reduced by 
'Rs. 100/." 

[Need to provide a new line from 
Gaya Junction, Ea.tem RailwllY to 
Hazaribaah Oty via Sherahati. (309)) 

"That the demand under the Head 
Construction of New Lines- Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100/·1" 

[Need to renovate the first and second 
class waiting rooms at Jahanabad Station 
on Patna·Gaya line. F..astern Rai'-y 
to provide adequate furnitu'c therein. 
(310») 

"That the demand under the Head 
Construction of New Lines-Carlltal and 
Depreciation Reserve Fund be reduced 
by Rs. 100/·" 

[Need to provide first and second 
class waiting rooms at Jahanabad Court 
Station on Patna·Gaya line, Eastcm 
Railway. (3"») 

"That the demand under the Head 
Construction of New Lincs-· Capital and 
Depreciation Rescn e Fund toe reduced 
by Rs. 100/·" 

(Need to pro\ ide a new r.lil" .. y line 
from Arwal to Bihar ,arif 1';<1 Joha!labad 
on Eastern Railway. (312») 

"That the demand under the Head 
Construction of New Lines Capllal and 
Depreciation Resent! Fund be reduced 
by Rs. 100/·" 

[Need to provide a new ra,l"ay line 
from Bihta Station. Eastern Railway to 
Barun Junction via Daudnagar. (313)J 

"That the demand under the Head 
Construction of New Lines-- Capital and 
Depreciation Resene Fund be reduced 
by Rs. 100/·" 

[Need to connect Raflganj "ith Bihta 
Junction via Tikari and Kinjar, Eastern 
Railway. (314») 

"That the demand under the Head 
Construction of New Lines--Capital and 
Depreciation Reserve Fund he reduced 
by Rs. 100/·" 

[Need to provide a new railway line 
from Gaya Junction to Goh, DaLldnagar 
via Tekari City on Eastern Railway. 
(31S)) 

"That the demand under the Head 
Construction of New Lines .. Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 10J/·" 
[Need to provide a narrow gauge liac 

from Auranpbad Road to Navi Napr 
City on Eastern Railway. (316») 
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SHRI SRINIBAS MISRA: I beg to 
move : 

"That the demand under the Head 
Constru,tion of New Lines --Capital and 
Depreciation Reserve Fund be reduced 
by R,. 100/-" 

[Failure to construct an overhead 
bridge at the southern level crossing at 
Cuttad. station. (317» 
SHR! K. M. ABRAHAM : I beg to 

move 
"Tbat the demand under the Head 

construction of New Lines-Capital and 
Depreciation Reserve Fund be reduced 
by R5, 100,'-" 

[Failure to construct a broad gauge 
line in Kerala State between Ernakulam 
and Tri\andrum via Kottayam by dis-

~ the existing metre gauge line. 
(3Ihi: 

"T!ut the demand under the Head 
Construction of New Lines- Capital and 
Depreciation Resen'e Fund be reduced 
by R,. 100/·" 

[Failure to construct a new line bet· 
weer Trivandrum, Kerala State and 
Car-c Comorin. Madras Slate. (319)] 

"That the demand under the Head 
Cor:,truction of New Lines-Capital and 
Deprecialion Resen'e Fund be reduced 
by R, 100'·" 

~  10 construct a new line bel· 
wee: Punoloor and Tiruvalla, Kerala 
Stak (320)] 

"ThaI Ihe demand under the Head 
eo",lruction of New Lines-- Capital and 
OepC"..ciation Reserve Fund be reduced 
by R" (()i1:." 

[Failure 10 construct a new line bet-
wee" eachin and Quilon via Alleppey, 

~  State. (321)] 
"ThaI the demand under the Head 

Con'truclion of New Lines-Capital and 
Deprecialion Reserve Fund be reduced 
by Re;, 100/-" 

(failure 10 conslruct a new line bel-
weer Kottayam, Kerala State and 
Malluf"i. Madras Slate, parallel to 

~  Kumali Road. (322)] 
"Th,,' the d,'mand under the Head 

CJn'[rudon of ~  Lin's--C.lpital and 
Dep",ciation Rese, vc F.md be reduced 
by R5. 100.· .. 
[Failure 10 construct a new line between 

Cochine, Kcrala State and Bodinaikannoor 
Madra', State via Munnar. Kerala State: 
(313)] 

SHRI CHANDRA SEKHAR SINGH : 
I beg to move : 

"That the demand under the Head' 
Construction of New Lines- Capital ~ 
Depreciation Reserve Fund be reduced by 
Rs.IOO/-" 

[Need to construct another bridgc on 
Yamuna river. (324)] 

"That the demand under the Head 
Construction of New Lines-Capital and' 
Depreciation Reserved Fund be reduced 
by Rs. 100/-" 

[Need to convert metre gauge lines into 
broad gauge on all Railways. (325)] 
SHRJ K. M. ABRAHAM: I beg to move : 

"That the demand under the Head ~ 

Line Worf(s-Capital Depreciation Reserve 
Fund and Development Fund be reduced: 
by Rs. 100/-" 

[Failure to construct a Railway station· 
at Ncelimangalam near Kottayam, Kerltl .. 
State. (337)] 

"That the demand under the Head ~ 

Line Works-Capital, Depreciation Reserve 
Fund and Development Fund be reduced 
by Rs. 100/-" 

[Failure to construct a railway statioJ)o 
at Kaduthuruthy, Kemla State. (338)] 

SHRI NAMBJAR : I beg to move : 
That the demand under the head' 

Railway Board be reduced by Rs. 1001-" 
[Unsatisfatory working of the Railway 

Board. (391)] 
"That the demand under the head 

Railway Board be reduced by Rs. 
100/·" 

[Need to reconstitute the Railway 
Board by delegating more powers to the' 
General Managers, (392)1 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

[Evolution of a formula to grant 
recognition to Employees Trade Union 
and to remove the present state of affairs 
of showing favouritism and politicat 
discrimination. (393)] 

"That the demand under the head 
Railway Board be reduced by the .s. 
100f-" 

[Need to place the Chairman, Railway 
Board and the Financial Commissioner, 
Railways on equal pay-scale. (394)] 

"That the demand under the head 
Railway Board be reduced by Rs. 100/-" 

[Need to set up an Appellate Tribunal 
at the Railway Board level to hear the 
final appeals by the affected employees 
particularly in the case of dismissals. 
removals, compulsory retirements and 
termination of services. (395)] 
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IShri Nambiar] 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

[Need to reorganise the Divisional 
personnel set-up in Zonal Railways by 
taking away all the workmen and em-
ployees from the Divisional Personnel 
Officer and putting the Divisional Officers 
incharge of the personnel side. (396)] 

"'That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

(Inadequate supply of mail vans 
resulting in the usage of third class com-
partments for carrying Mail. (414)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

{Inadequate lighting arrangements in 
the mail vans. (415)] 

"'That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

[Removal of the alarm-chain in the 
Mail vans thereby endangering the safety 
of the personnel. (416)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

[Need to construct buildings for 
the Railway Mail service in important 
Railway junction stations. (417)] 

"That the demand under thc head 
Railway Board be reduced by Rs. 
100/-" 

(Need to introduce eight hours working 
for all categories of railwaymen in accor-
dance with the I.L.O. directive and to 
terminate the obsolete Rajadhiyaksha 
Award. (418)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

[Need to take up the Erode-Satbiya-
man .. S ~ Nagar new Iinc. 
(419)] 

SHRI A. SREEDHARAN (Blldapra) : 
I beg to move : 

"That the demand under the bead 
Railway Board be reduced hy Rs. 
100/-" 

[Need to take up survey of the Telli-
cherry-Mysore Railway (420)] 
SHRI NAMBIAR: I beg to move : 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

(Need to take up the work of Kannya 
Kumari railway link immediately as the 
survey has been completed. (421») 
SHRI A. SREEDHARAN : I beg 10 

move: 
"That the demand under tbe head 

Railway Board be reduced by R,. 
100/-" 

[Need to make Mangalore-Hassan 
railway link to be a broad guage instead 
of the present metre gauge proposal. 
(422)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/-" 

(Need to drop tbe proposal regarding 
introduction of charges for III class 
sleeper berths for distant traveller,. 
(423)] 
SHRI NAMBIAR : I beg to move :-

"That the demand under lhe head 
Railway Board be reduced by Rs. 
100/-" 

[Need to drop the proposal regarding 
increase in the fares and freights. 
(424)] 

"That the demand under tbe heau 
Ordinary Working Expenses -·Adminis-
stration-be reduced by Rs. 100/-" 

(Serious threat of retrenchment of 
temporary employees and casual labour 
on all Railways. (441)] 

"That the demand under the hC<1l1 
Ordinary Working EKpensC6-Admini-
stration-be reduced by Rs. 100/-" 

[Need to construct either an over-
bridge or an under-bridge at the Avanasi 
Road level crossing in Coimbatore city 
(S. Railway) (442)] 
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"That the demand UDder tbe head 
Ordinary Working ~
stration-be reduced by Rs. 100/-" 

[Need to build a pucca station with 
all passenger amenities at lrugur Station 
(S. Railway) near Coimbatore (443)] 

SHRI A. SREEDHARAN : J beg to 
move : 

"That the demand under the head 
Ordinary Working Expenses-Admini. 
stration-be reduced by RI. 100/·" 

[Need to arrange to stop the West 
Coast Express at Tirupur Railway 
Station on the S. Railway. (444») 

SHRI NAMBIAR : ) beg to move 

"That the demand under the head 
Ordinary Working Expenses-Admini· 
stration-be reduced by Rs. 100/·" 

[Need to give quarters to the swee· 
pers and cleaners of Coimbatore Railway 
Station. (445») 

SHRY A. SREEDHARAN Y beg to 
move: 

"That the demand under the head 
Ordinary Working Expenses-Admini· 
stration-be reduced by Rs. 100/·" 

[Need to increase third class travel 
aocommodation from Coimbatore towards 
Madras side and Mangalore side. (446)] 

"That the demand under the head 
Ordinary Working Expenses-Admini· 
stration-be reduced by Rs. 100/·" 

[Neglect shown in covering of plat· 
forms of many railway stations of the 
Southern Railways on the West Coast 
despite the heavy monsoons. (447)] 

SHRI NAMBIAR : I beg to move : 

"That the demand under the head 
Ordinary Working Expenses-Admini-
5tration-be reduced by Rs. 100/·" 

[Need to repair. remodel and recon· 
struct many of the old railway quarters 
particularly on the West Caut line of the 
Southern Railway. (448») 

SHRI A. SREEDHARAN: I beg to 
move : 

"That the demand under the bead 
Ordinary Working Expenses-Admini. 
stration-be reduced by Rs. 100/·" 

[Need to revise the time-table of the 
West Coast Express of the Southern 
Railway to suit the passengers from the 
West Coast area. (449)] 

. 'That the demand under the head 
Ordinary Working Expenses-Admini-
stration-be reduced by Rs. 100/-" 

[Need to provide a stoppaac of 
Mangalore-Madras Mail. Mangalore· 
Cochin Express and West Coast Express 
at Quilandi. (450») 

"That the demand under the head 
Ordinary Working Expenses-Admini· 
stration-be reduced by Rs. 100/·" 

[Need to provide a stOjppap: of West 
Express at Badagara (451)] 

"That the demand under the bead 
Ordinary Working Expenses-Admini-
stration-be reduced by Rs, 100/-" 

[Need to build railway quarters for 
employees at Chemanchari Railway 
Station. (452») 

"That the demand under the head 
Ordinary Working Expenses-Admini· 
stration-be reduced by Rs. 100/·" 

[Need to provide a platform roof at 
the Chemanchari Railway Station (453)] 

SHRI NAMBJAR: I beg to move : 
"That the demand under the head 

Ordinary Working Expenses-Repairs 
and Maintenance be reduced by Rs. 
100/·" 

[Threat of large scale retrenchment of 
loco shed men due to the introduction of 
dicsclisation. (454») 

"That the demand under the head 
Ordinary Working Expenses-Repairs anu 
Maintenance be reduced by RI. 100/·" 

[Need for completion of the electri· 
fication of the "C" type quarters in 
the Railway Colony at Golden Rock 
(Southern Railway) (455)] 
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[Shri A.. Shreedharan) 
"That the demand under the head 

Ordinary Working Expeoses-Repairs 
and Maintenance be reduced by Rs. 
100,..' 

[Situation created by the reduction 
of skilled artisaus in the name of inc:entive 
scbellle in the Golden Rock Workshop 
(Southern Railway). (456)) 

"That the demand under the head 
Orditw'y Working Expenses---Operating 
stair be reduced by Rs. 100/·" 

[Refusal to stipulate eight hour 
workiDg for the ·loco runni", stall' reo 
suiting in the increase in accidents. (457)] 

"That the demand under the head 
Ordinary Working Expenses---Operating 
Staff be: reduced by Rs. 100/·" 

[Refu;al to redress the reasonable 
grievance, of the Loco Firemen resulting 
in serio!!s labour unrest and stoppage of 
work. (458)] 

"That the demand under the head 
0rdiDary Working Expenses--Operating 
Staff be reduced by Rs. 100/·" 

[Refusal to grant normal promotions 
and confirmations to the Loco Firemen 
of the Southern Railway resulting in dis· 
location of train working. (459)] 

"That the demand under the head 
Ordiaary Working Expenses-Staff .Wel. 
fare be reduced by Rs. 100/·" 

[Need to grant free medical aid and 
diet to railway employees and their 
family members while admitted to beds in 
railway hospitals as was before in British 
regime. (46:!)1 

''Trult the demand under the head 
Ordinary Working Expenses-·Staff Wel-
fare be reduced by Rs. 100/·" 

[Need to grant one set free passes 
to retired Class IV employees as in the 
c.. of Class ID employees as was be· 
fore in British regime. (463)] 

"'That the demand under the head 
Ordinary Working Expenses- Staff Wel-
fare be reduced by Rs. 100/." 

(Need to pot rent free quarters to 
opel'llt.ing staff like Station Masters. 
PoIntvnen as was before in British 
regime (464)J 

"That the demand under the head 
Ordinary Workina Expenses-Staff Wei. 
fare be redueed by Rs. 100/·" 

[Need to provide employment to at 
least one 101\ of a Railway employee as 
was done before durins British regime. 
(465)] 

"That the demand under the head 
Ordinary Working EXIXnBeS-Staff Wei. 
fare reduced by Rs. 100/·" 

[Need for reduction of rent of Railway 
quarters constructed several decades ago 
to the level fixed then as in the days 
of British regime. (466») 

"That the demand under the head 
Ordinary Working Expenses-Staff Wei· 
fare be reduced by Rs. 100/." 

[Nced to supply free water and elec-
tricity to the Railway employees Insti-
lutes as was done during British regime. 
(467») 

SHRI KIRUTTINAN (Sivaganga) : 
I beg to move : 

"That the demand under the head 
Railway Board be reduced by Rs. 
100,'·" 

[Increase in platform fee, third class 
passen..,rs fare and depriving the long 
journey third class passengers of the 
sleeping facilities. (527») 

"That tbe demand under the head 
Railway Board be reduced by Rs. 
100/-" 

[Lack of facilities for third class 
I'assensers. (528)] 

"That the demand under the bead 
Railway Board be reduced by Rs. 
100/." 

[Failure to meet the demand of the 
T.T. Es. and their classification as running 
staff. (529») 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/·" 

[Poor caterina arranaements in Rail-
ways. (530)] 
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"That thc demand under· the head 
~  Board be ~ by Rs. 
100/-" 

[Failure to pay attention to the sugges-
·tons liven by the M. PI. in the Informal 
Consultative Committees. (531») 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/-." 

[Need to provide a new bridge on 
Vaigai river at Manamadurai in Southern 
iRailway. (532»). 

"That the demand under the head 
Railway 
'100/-." 

Board be redueed by Rs. 

[Need to provide level crossings near 
'Peesarpatnam, Thiruppachethy, Pap-
.pankulam on the Madurai, Manamadurai 
.line in Southern Railway. (533)] 

"That the demand under the head 
.Railway Board be reduced by Rs. 
100/-." 

[Need to construct halt stations at 
Sivaganga college on the Karaikudi-
Manamadurai line, Rajagambiram, 
LadanendaJ on Mad urai-Manamad urai 
.line in Southern Railway. (534») 

"That the demand under the head 
Railway Board be red uced by Rs. 
'100/-." 

[Need to provide drinking water 
·facilities in all compartments: (535)] 

"That thc demand under the head 
Miscellaneous Expenditure be reduced 
.by Rs. 100/-" 

[Introduction of automation in Rail-
ways (545)] 

"That the demand under the head 
Miscellaneous Expenditure be reduced by 
Rs. 100/-." 

[Need to conduct a survey to have a 
rail link between Dindigul to Karaikudi 
·or Madurai to Karaikudi (via) Thirup-
pathur in Madras State. (546)] 

"That· the demand under the head 
Miscellaneous Expenditure be reduced 
by Rs. 100/-." 

M ISLSS(CP)68-12 

[Need to conduct a survey to have 
a rail link between Karaikudi and Tondi 
Arantanki and Tondi in Madras State. 
547») 

"That the demand under the head 
Miscellaneous Expenditure be reduced 
by Rs. 100/-." 

[Need to conduct a survey to have a 
coastal Rail link. between Aranthanki 
and Mandapam in Madras State. (548)] 

"That the demand under the bead 
Ordinary Working Expenses-Administra-
tion be reduced by Rs. 100/-." 

[Need to provide platform roof at 
Paramakudi Station in Southern Railway. 
(550») 

"That the demand under the. head 
Ordinary Working Expenses-Administra-
tion be ~ by Rs. 100/-." 

[Failure to provide a direct Express 
Train from Virudunagar· to Madras ~  
Aruppukkottai, Manamadurai<:hord 
in Southern Railway. (551)] 

"That the demand under the bead 
Ordinary Working Expcnscs-Administra-
tion be reduced by Rs. tOOI-" 

[Failure to have an Express train 
from Madurai to Rameswaram in 
SOllthern Railway. (552)J 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs.IOO/-." 

[Failure to redress, the difficulties 
of the Firemen at Trichinopoly Division 
in Southern Railway. (553)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100/-." 

[Failure to provide four S.H. Mail 
vans for 143 and 144 between Madurai 
and Shenkottah in the Southern Railway. 
(554)J 

''ThiLt the demand under. the head 
Ordinary Working Expenses-Repairs and 

~  reduced by Rs • .100/-" 

[Need to provide black tar . to all 
Railway Feeder Roads. (555)] 
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"That the demand under the head 
OrdiDlry Workinl Expcmses-Repairs 
and Maintenaoce be reduced by Rs. 
100/-." 

[Need to pay mon: attention to 
repairs in the Diesel coaches running 
between Trichinapally and Maoamadurai 
in the Southern Railway. (556)1 

"That the demand under the head 
Ordinary Working Expenses-Repairs 
and ~ be reduced by Rs. 
100/-." 

[Need to provide a permanent Station 
building at Aranmanai Siruvayal in the 
Southern Railway. (557)] 

"That the demand under the head 
Ordinary Working Expenses-Repairs 
and Maintenance be reduced by Rs. 
100/-." 

[Need to provide a permanent station 
building at East-Manamadurai in the 
Southern Railway. (558)] 

SHRI P. VISWAMBHARAN 
(Trivandrum) : I beg to move : 

"That the demand under the bead 
Ordinary Working Expenses-Miscel-
laneous Expenses be reduced to Re. 
1/-." 

[Inccease in third class passenger 
fares (S63)] 

"That the demand under the bead 
Ordinary Working Expenses-Miscel-
laneous Expenses be reduced by Rs. 
100/-·" 

(Need to introduce new boeies in 
the trains running between Madras-
Trivandrum. Madras Cochin and Madras 
-Manplon:. (564)] 

SHRI K1RUTTINAN: I beg to move : 

"That the demand undor the bead 
OrdiDary Working Expensm-Staff 
Welfare be reduced by Rs. 100/-." 

(Failure to provide a Lady doctor 
at Manamadurai in the Soutbcm Railway 
(569») 

"Tbat the demand under the bead 
Ordinary Working ~ 
Welfare lie reduced by Rs. 100/-." 

[Failure to provide HoIIIiq facilities 
for staff' at Maoamadurai in the Southern 
Railway (570)] 

"That the demand under the head 
Construction of New Linert---Qpital 
and Depreciation Reserve Fund be 
reduced by Rs. 100/-." 

[Need to construct a new railway 
line from Tirunelveli to Kanyuumari in 
Madra. State. (572») 

"That the demand under the head 
Construction of New Linee-Capital 
and Depreciation Reserve Fund be re-
duced by Rs. 100/-." 

[Need to construct :l neW railway 
line from Manamadurai to Tuticorin in 
Madra' State. (513») 

"That the demand under the head 
Construction of New Lines-Capital and 
Derreciation Rc'crvc Fund be reduced 
hy Rs. 100/-." 

[Need to reinstate the dismantled 
railway line from Pamban to Danushkodi 
(574)) 

SHRI P. YISWAMBHARAN : I beg to 
move :-

"That the demand under the head 
Construction of New Lines-Capital and 
Depreciation Reserve Fund be redUCed 
by R •. 100/-." 

[Need to construct a new railway 
line from Trivandrum to CaPe Comorin 
(575)] 

"That the demand under the head 
Construction of New Lines-Capital and 
Depreciation Reserve Fund be redUCed 
by Rs. 100/-." 

[Need to convert the metre lauge 
line from Emakulam to Trivandrum into 
broad gause (576)] 

SHRI KIRUTTINAN: I be. to move:-
"That the demand under the head 

Open Line Works-Capital. Depreciation 
Reserve Fund and Development Fuud be. 
reduced by Rs. 100/-." 
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(Need to withdraw the proposal of 
di_otliDl certain existiq lines in the 
name of unremunerative (517)] 

"That the demand under the head 
()pen Line ~  Depreciation 
RoleI'Ve Fund aad Development Fund 
be reduced by Rs. 1001-... 

(Need to reopen the stations at 
Noduolalam in Southern Railway 
(518)J 

SHRI N. SREEKANTAN 
(,QuDon): I ~  lu move :-

NAIR 

"That Ihe demaud under the head 
Ordinary Working EXPcns:&-Adminis-
tration berc:duced by Rs.IOOf-." 

(Need tf' cover the platforms of the 
Sheacottah· Trivandrum section of the 
S. Railway to give shelter to the passen-
gers particularly during monsoon, 
(596)J 

SHIll NAMBJAR : I beg to mo,'c : 

"That the demand under the head 
Ordinary Working EltPenses-Adminb-
tratkn be reduced by Rs. 1001-." 

(Need tf' transfer the oPlees from the 
Soutb Central Railway to Southern 
Railway as per Ihe previous promisc, 
given to the"" (597)1 

"That the demand under the head 
Ordinary Working EltJ'lenses-Adminis-
tratkn be reduced by Rs. 1001- " 

(Need to grant Night Duty Allowance 
to an those who work during nights 
irresPectiVe of intermittent or conlinous 
duty (598)J 

"That tbe demand under the head 
Ordinary Working :. I - ',' \ , 

tratlon be rc:dUCed by Rs. 1001-... 

[DisruPtive working of the Divisional 
Superintendent's Ollice at 1t0la (Western 
Railway) resulting in Periodical unrest 
in that Division. (599») 

"That the demand under tbe head 
Ordioary Working Expenses-Adminis' 
tratioo be reduced by Rs. 100,.," 

[Unreasonable shifting of the Railway 
stores at Nagappattinam (Southern 
Railway) by diB'erent stages creating ope-
rational dilliculties and in numberablc 
hardships to the employees. (600)J 

SHRI N. SREEKANTAN NAIR: I 
beg to move :-

"That the demand under tbe head 
Ordinary Working Expenscs-Repain and 
Maintenance be reduced by R.I. 100/-." 

[Failure to provide staff amenities 
like proper latrine. canteen and washing 
facilitica in the Loco shed at Quilon (S. 
Railway) (601») 
SHRI NAMBIAR : I beg to ~ : 

"That the demand under the head 
Ordinary Working Expenses-Repairs 
and Maintenance be reduced by Rs. 
1001-... 

[Abolition of the outmoded system of 
n(lt allowing engineer; ng ganamen and 
others to sign the pay sheets before 
drawinll salaries and the continuance of 
securing thumb impression ~  by 
literate men. (603)1 

"111at the demand under the head 
Ordinary Working Expenses-Repairs and 
Maintenance be reduced by R.I. 100/-." 

[Need to issue pay slips to that work-
men of the Engineering Depart_nt so 
~  to enable them l(l know the ac:tual 
deductions made in each pay sheet. (604») 

"That the demand under the head 
Onlinary Working Expenses-Repairs 
and Maintenance be reduced by Rs. 
100/-... 

[Need to sanction two men 00 Niallt 
Patrol Duty so that safety of track be 
ensured. (60S»). 
"That the demand 

Ordinary Working 
and Maintenance be 
1001-... 

under the bead 
Expenses-Repairs 
reduced by Rs. 

[Undue delay caused in paying ~ 
rent allowance arrears to workmeo In 
Golden Rock (Southern Railway) colony 
who vacated the quarters with previous 
permission (606») 

"lbat the demand under the bead 
Ordisw:y Workinl Expenses-Repain and 
Maintenance be reduced by R.I. 100/ .... 
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[Need to give promotions to Class 
IV workmen of Golden Rack and Peram-
bur workshops and in the Loco Sheds of 
the Southern Railway (607») 

SHRI SREEKANTAN NAIR : I beg 
(0 move : 

"That the demand under the head 
Ordinary Working Expenses-Operating 
Staff be reduced by Rs. 100/-." 

[Need to remove the pressing grie-
vances of tbe Railway Commercial 
Clerks regarding tbe work-load, pro· 
motion facilities. hours of work, grant of 
accommodation and indiscriminate trans· 
fers. (608)J 

"That tbe demand under the head 
Ordinary Working Expenses--Operating 
staff be reduced by Rs. 100/-." 

(Need to reaularies the services and 
confirm the engineering gangmen kept 
as casual labour for several years in tbe 
Quilon section of the S. Railway. 
(609») • 

SHRI SRINIBAS MISRA: I beg to 
move: 

"That the demand under the head 
Ordinary Working Expenses-Operating 
Staff be reduced by Rs. ) 00/· ... 

[Failure to implement the recommen· 
dation of the Second Pay Commission 
regarding merger of the two grades of 
Secti.n CO!'!trollers. (61'0)] 

"That the demand under the head 
Ordinary Working Expenses-Operating 
Staff be reduced by Rs. 100/-." 

[Discrimination made against the 
staff of the Control Oraanisation in 
respect of pay scale and grade (611)] 

"That the demand under the head 
OrdinarY Working Expenses-Operating 
Stall' be reduced by Rs. 100/· ... 

[Failure to provide reasonable pros· 
pects and incentives tQ the staff of the 
Control Oraanisation (612)] 

SHRI NAMBIAR : 1 beg to move : 
"That the demand under the head 

OrdinarY Working Expenses-Stall' 
Welfare be reduced by Rs. 100/· ... 

[Need to reintroduce 'workers.special· 
and supply of drinkina walei' at Irim· 
panam of the Cachin Refinery sidina of 
the Southern Railway (613)] 

"That. the demand under the head 
Ordinary Working Expenses-Staff 
Welfare be reduced by Rs. 100/-..... 

[Need for retention of the Railway 
Dispensary at Thiruvannamali On tbe 
Southern Railway. (614)] 
SHRI RAMA VA TAR SHASTRI: I 

beg to move : 
"That the demand under the head 

Railway Board be reduced by Rs. 
43,00,000/· ... 

[Need to abolish the Railway Board. 
(617)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
1,00,00,000/· ... 

[Need to fix not more than rupees 
1.000 as pay of officers to make good the 
deficit in the BUl1get. (618)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
1.00.00.000/· ... 

[Need to abolish air·conditioned trains. 
(619)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
1,00.00.000/· ... 

[Need to abolish saloons (620)] 
"That the demand under the head 

Railway Board be reduced by Rs. 
1,00.00.000/· ... 

[Need to discontinue re·instatement of 
officers (621)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
1.00.00,000/· ... 

[Need to reduce the number of high 
officials (622)] 

"That the demand UDder tbe bead 
Railway Board be reduced by Rs. 
100/·." 

[Failure to remove the grievances of 
the Indian Railway Loc;o Mel:hanical 
Staff AIsoCiation (623») 
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"That the demand under the head 
Railway Board be reduted by Rs. 
100/ .... 

(Failure to remove the grievances of 
the Railway ministerial staff (624)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
100/·." 

(Failure to remove the grievances 
of Railway running staff (625)] 

"That the demand under the head 
Railway Board be reduced by Rs. 100." 

[Need to consider the Railway ticket 
elWlliners as running staff' (626»). 

"1bat the demand under the head 
Railway Board be reduce4 by Rs. 100." 

(Arbitrary increase in the passenger 
fare (627)]. 

"1bat the demand under the head 
Railway Board be reduced by Rs. 100". 

(IncrCllSC of Rs. 4 per passenger in 
1bird C'.ass sleeper coaches (628)]. 

"That the demand under the head 
Railway Board be reduced by Rs. 100." 

(Failure to implement the recommen-
dation of the Enquiry Committee appointed 
to ·back into the Lakhisarai accident in 
1966 (629]). 

SHRI KANWAR LAL GUPTA (Delhi 
Sadar) : I be to move : 

"That the demand under the head 
Railway Board be reduted by Rs. 100." 

(Failure to manufacture new coaches 
as required for the increase of passenger 
traIic and replacement (638»). 

"That the demand under the head 
Railway Board be reduced by Rs. 100:' 

[Failure to manufacture engines out 
of the loans received from outside coun-
tries (639»). 

"1bat tbe demand under tbe bead 
Railway Board be reduced by Rs. 100." 

[Failure to complete the ring Railway 
in Delhi in time (640»). 

"1bat tbe demand under the head 
Railway Board be reduced by RlI. 100." 

[Failure to provide underground 
Railway in Delhi at the earlicst (641»). 

"That the demand under the head 
Railway Board be reduced by RlI. 100." 

[Failure to provide more amenities 
to PasseDICrs on all Railway stations in 
Delhi (642») 

"That the demand under the head 
Railway Board be reduced by RlI. 100." 

(Failure to provide over-bridJes in 
Sbakti Nagar, Sarai Rohilla, Patel Nagar 
and SafdaJjung Air Port, New Delhi 
(643») 

"That the demaod under the head 
Railway Board be reduced by Rs. 100." 

[Failure to provide, new haltill& sta-
tions around Delhi particularly in Sbakt 
Nagar (644») 

"That the demand under the head 
Railway Board be reduced by lb. 100." 

[Failure to provide fast train from Delhi 
to Calcutta by October, 1968 (64S)] 

SHRI RAMAVATAR SHASTRI: I beg 
to move : 

"That tbe demand under the head 
Miscellaneous Expenditure be reduced 
to Re. I." 

[Need to abandon the policy of dis-
continuing the Bhagalpur-Mandar Rail-
way line on the plea of loss (649») 

"That the demand under the bead 
Miscellaneous Expenditure be Jeduced 
to Re. I." 

(Need to stop automation in Railways 
(650») 

"That the demand under the bead 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Need to run fastest train on main 
line from Delhi to Calcutta (6S7») 

"That the demand under the- head 
Ordicary Working Expe_Adminis-
tration be Jeduc:ed by Rs. 100." 
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(Need to stop Janta trains on the 
Gularbash station (658)] 

"That the demand under the head 
0rdiDary Working Expeosca-Opcraling 
StaB" he reduced by Rs. 100." 

[Need to appoint hiah powered 
committee to look into the work-load 
of the Loco-Mechanical Staff (659)] 

''That the demand under the head 
OrdiDary Working ExpellSC!-Opcraling 
Stafl"he reduced by Rs. tOO." 

(Need to protect the railway gangmen 
from the possible retrencluDent (660») 

"That the demand under the head 
0rdiIIary Working Expenses-Operating 
StafI" he reduced by Rs. 100." 

(Failure to regularise the services of 
substitute workers (661») 

SHRI JAGESHWAR YADAV (Banda) : 
I bel to move : 

"That the demand under the head 
CoaItruc:tion of New LiDeli Capital & 
Depraciation Reserve Fund he reduced 
by Its. 100:· 

[Need to construct a new railway 
line for Karlal, Naraini. Artra, Baherian 
and Rajpur and connectina it to Bargesh 
StatiOD on Central Railway (671)] 

''That the demand under the head 
CouItruction of New UDell Capital & 
Depreciation Rc5erVe Fund he red uced 
by RI.l00." 

[Need to connect Jhansi Manikpur 
on Central Railway 11111 Harpalpur, 
Kmjuraho, to KartaI, Naraini. Artra 
Baberian Kamasen, Rajapur and JlarFsh 
SIatiOD by constructing a new railway 
line (672)] 

''Th8t the demand IIIIder the head 
Coaatruction of New LiDeli Capital & 
DIIpnc:Iatlon Reserw Fund be reduced 
I') RI. 100." 

[Na to connect KhtVaraho by rail 
(673)) 

SHRI RAMAVATAR SHASTlU : I 
beatomove : 

"That the demand under the head 
Constnactlon of New LiIlCll CapitaJ &. 
Depreciation Reserve Fund he reduced 
byRs.loo." 

[NCIDd to lay a double track OD Patna-
Gaya line OD Eastern Railway (674)) 

"That the demand under the bead 
Construction of New LiDeli CapitaJ & 
Depreciation Reserve Fund he ~ by 
Rs.loo." 

[NCIDd to construct a new Hne bdween 
Bihta and JWgrih via Bikram-Palipnj, 
ArwaI and Jahanabad (615» 

"That the demand under the bead 
Constractlon of New LiDeli ca,.ta1 & 
Depreciation Reserve Fund he nduced 
byRs.tOO." 

[Need to ~  broad-sauae line in 
North Bihar (676») 

"That the demand under the head 
Construction of New Lines capital &. 
Depreciation Reserve Fund he reduced 
by Rs. 100." 

[Need to construct a new line between 
Rajgrihalllld Gaya (677)] 

"That tbe demand under the llead 
Construction of New Lines CapItal & 
Depreciation Reserve Fund he redllCCd 
by Rs. 100." 

[Need to convert futwa Islampur 
Iiaht railway (narrow-gauge) into. broad-
gauge tine (618)] 

"That the demand under the head 
Construction of New Lines Capital &. 
Depreciation Reserve Fund be reduced 
by Rs.l00." 

[Need to construct a new railway line 
in Cbhota Nagpur to steps up tho pace 
of industrial development (619}) 

''That the demand WIder the head 
Open Line Works-Capital. Depreciation 
Reserve Fund and Development Fund he 
reduced by Rs. 100." 

[NCIDd ror the extension of Gulzarbagh 
StatiOD (689)] 
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"That the demand under the head 
-Open LiDc Works-Capital, Depreciation 
Reserve Fund and Development Fund 
,be reduced by Rs. 100." 

[Need for the construction of sheds 
:at both sides of the Gulzarbagb Station 
·(690») 

"That tbe demand under tbe head 
'Open Line Works-Capital, Depreciation 
\Reserve Fund and Development Funds 
,tJe reduced Rs. 100." 

(Need to widen and raise tbe level of 
'the under-bridge at Patna city station 
>(Eastern Railway) (691») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
:reduced by Rs. 100." 

[Need for better arrangements in 
Iregard to lavatories and water supply 
at stations (692)} 

"That the den'and under the head 
'Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100." 

(Need to shift Lalbisarai station 
towards West (693») 

"That the demand llDder the head 
'Open Line Works-CapitaJ, Depreciation 
Reserve Fund and DeveloplIICDt Fund be 
reduced by Rs. 100." 

[Need to construct one more over-
'bridge at Lakbisarai Station on its western 
side (694») 

"That the demand under the head 
-Open Line Works-Capital, Depreciation 
Resecve Fund and Development Fund be 
,re.uced by Rs. 100." 

'[Need to develop Lakhisarai Station 
'nto a fuJl-Oedged station (695») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

[Need to appoint a station master at 
Lakhisarai station (696») 

"That the demand undcr the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100." 

(Need to make loud-speaker arrange-
ments at Lakhisarai station permanently 
(697)) 

"That the demand under the head 
Open Lioe Works-Capital, Depreciation 
Re,crve Fund and Development Fund be 
red ueed by Rs. 100." 

(Failure in paying attention to the 
cleanliness of the lavatories at Jamalpur 
Station (698») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
red uced by Rs. 100." 

[Failure in making adequate water 
supply atrangements in the lavatories 
in the waiting rooms at Kiu) Station 
(699») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
red uced by Rs. 100." 

[Need to construct more quarters for 
the employees in Danapur (Eastern 
Railway) (700») 

"That the demand under the head 
Open Line WorksoCapital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100." 

(Need to remove the shortqe of 
chairs in the 1st Class waiting room at 
Bihta Station on Eastern Railway (701)) 

"That the demand under the head 
Open Line WorksoCapital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100." 

(Need for the expansion of Bihta 
Station (702») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100." 
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[Need to construct an over-bridge 
ncar the cabin at Bibta Station (703») 

"That the demand under the head 
Open Line Works-Capital. Depreciation 
Reserve Fund and Development Fun" be 
reduced by Rs. 100." 

[Noed to construct sheds at Sadisopur 
Station on Eastern Railway (704») 

"That the demand under the head 
Open Line Works-Capital. Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100." 

[Nced to change the name of Palna 
City Station to Patna Saheb Station 
(70S)J 

"That the demand under the head 
Open Line Works Capital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100." 

[Need to change the name of Patna 
Junction to Pataliputtra Junction (706») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. }()()." 

[Need to construct another over-
bridge towards the West at Danapur 
Station (Eastern Railway) (707)] 

"That the demand under tbe head 
Open Line Works-Capital. Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

[Need to extend the shed at Tarcgana 
Station on Patna-Gaya line (708)] 

"That the demand under the head 
Open Line Works-Capital. Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

[Need to provide a separate waiting 
room for ladies at Taregna Station 
(709)J 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

[Need to further extend the shed 
provided at the ticket-window on Tarcgna 
Station (710») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. J 00," 

[Need to provide a drinking water-
pump on the Eastern platform of Tarcgna 
Station (71 1)) 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
red lIced by Rs, 100. 

[Need to construct a bridge at Meetha-
pur cabin in Patna (712)] 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs, 100," 

[Failure in keeping Danapur Railway 
colony clean (713)] 

"That the demand under the head 
Opcn Line Works-Capital, Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

[Need to extend the school building 
in Danapur Railway colony School 
(714)] 

"That the demand under the hcall 
Pensionary Charges-Pension Fund be 
reduced by Rs. 100." 

[Need to incrca,c the amount of 
pension (715)] 

"That the demand under the head 
Pensionary Charges-Pension Fund be-
reduced by Rs, 100," 

[Need to avoid delay in the payment 
of pcnsions (716)] 

"That the demand under the head 
Pensionary Charges-Pension Fund be 
reduced by Rs, 100." 

[Need to give special faciJit.ies for the 
admission of the children' of the pensioners 
(717)] 
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SHRI C. MUTH{JSAMI (Karur) : I 
beg to move: 

"That the demand under the head 
Railway Board be reduced by RI. 100." 

[Need for connecting Karur-Dindigul 
broad gauge railway via Thadicombu 
Vedasandur. Pallapatti and Aravakuricbi 
(718») 

SHRI D. N. DEB (Angul) : I beg to 
move: 

"That tbe demand under tbe bead Mis-
cellaneous Expenditure be reduced by Rs. 
100." 

[Failure to conduct a feasibility-eum-
cost study of the Talcher-Bimlagarb rail 
link in view of the new developments at 
Talcher after the 1947 survey (719») 

"That the demand under the bead 
Ordinary Working Expenses-Opcration 
(Fuel) be reduced by RI. 100." 

[Failure in intensifying efforts for the 
conservation of fuel and other stores 
(720») 

"That the demand under the head 
Ordinary Working Expenses-Operation 
Other Than Staff and Fuel be reduced by 
Rs.l00." 

[Failure of intensifying efforts for 
reducing loss and damage to goods 
(721») 

"That the demand under the head 
Ordinary Working Expenses-Miscella-
neous Expenses be reduced byRs. 100." 

[Failure of the Railway administration 
to effect maximum economy in working 
expenses (722)] 

"That the demand under the head 
Ordinary Working Expenses--Miscellane-
ous Expenses be reduced by Rs. 100." 

[Fllilure in taking preventive measures 
for accidents at level crossings (723)] 

"That the demand under the head 
Ordinary Working Expenses-Appropria-
tion to Depreciation Reserve Fund be 
reduced by Rs. 100." 

[Failure to check tickctless travelling 
under the Khurda Road Division and the 
Asansol Division of the S.E. Railway 
(724») 

"That the demand under the bead 
Ordinary Working Expenses-Appropria-
tion to Depreciation Reserve Fund be 
reduced by Rs. 100." 

[Failure to secure and prevent diver--
sion to other means of transport (72S)} 

"That the demand under the head 
Dividend to General Revenues be reduced 
by Rs. 100." 

[Stagnation in growth of Revenue' 
and goods traffic throughout the country 
(726») 

"That the demand under the head 
Construction of New Lines be reduc:ed 
byRs.lOO." 

[Failure to construct new IiDes and 
doubling of existing lines of the S. E. 
Railway within Orissa (727») 

"That the demand under the bead: 
Construction of New lines be reduced by 
Rs.IOO." 

[Failure to connect Paradip Port ta-
the hinter-land of Orissa. Bihar and. 
Madhya Pradesh thereby affectiD. the 
efficiency and importance of Paradipo 
Port (728)] 

"That the demand under the head 
Construction of New lines be reduced 
by Rs. 100." 

[Failure of electrification of the line 
from Balasore to Khurda Road of S. E. 
Railway and Talcher to Cuttack (729)} 

"That the demand the head Construc-
tion of New Lines be reduced by Rs. 
100." 

[Failure to improve communications-
to the chronically drought affected and. 
mineraUy rich Western OriS5& to the 
existing Calcutta-Madras main line 
in S. E. Railway (730)] 
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"That the demand under the head 

Construction of New Lines be reduced by 
Rs.IOO." 

{Failure to mention construction of 
rail IiDk from Ambaguda in Koraput 
District to Kesinp in Kalahandi District 
in Orissa in the S. E. Railway (731») 

"That the demand under the head 
Construction of New Lines be reduced 
by Rs.100." 

[Failure to mention construction of 
:rail IiDk from Talcher in Dbankanal 
District to BimaIasarh in Sundergarh 
District in Orissa in the S. E. Railway 
(732») 

"That the demand under the head 
CollltruCtion of New Lines be reduced 
by Rs. 100.'· 

[Failure to mention construction of 
rail link from Talcher in Dhankanal 
DisUict to Sambalpur in SambaIpur 
District in Orissa in the S. E. Railway 
(733») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

(Failure to provide over or under-
bridges at Kesinga, Jharsuguda, Sambal-
pur, Meramandoli and Nergundi in the 
S. E. Railway (734») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

(Failure to provide passengers over-
head bridge in the platforms of Jbarsuguda 
"Sambalpur Road in the S. E. Railway 
(73S)] 

"That the demand under the head 
()peu Line Works-Capital, Depreciation 
Reaerva Fund and Development Fund be 
<reduced by Rs. 100." 

[Discriminatory antipathy of the S. E. 
Railway in providing stoppages for Down 
passenger and Express trains and inade-
.qua y of passenger bogies thereby causing 
great inconvenience to the public of 
SWest. em Orissa (736») 

"That the demand under the bead 
Open Line Works-Capital, Depredation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

[Failure of providing integrated 
service in the S. E. Railway within Orissa 
(737») 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve FuDCI and Development Fnnd be 
reduced by Rs. 100." 

[Failure to introduce Super Express 
Goods trains in the S. E. Railway within 
Orissa (738») 

"That the demand under the head 
Open Line Works-Capital Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100.'· 

(Failure to hand over opcrating of 
unremunerative branch lines to the private 
sector on Uial basis (739») 

"That the demand under the heotd 
Opcn Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100. 

[Move to close down branch lines to 
tourist attraction sports thereby hampering 
tourist traffi<: and adversely affecting the 
foreign ex<:hange flow into the country 
(740)] 

"That the demand under the: head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund 
be reduced by Rs. 100." 

(Move for enhancing surc:har&e on 
passenger ticket without providinll ade-
quate passenger amenities (741) 

"That the demand under the head 
Open Line Works-Capital, Depreciation 
Reserve Fund and Development Fund be 
reduced by Rs. 100." 

[Failure to introduce an Express 
train from Rourkela to Puri via Kbarag-
pur, Cuttac:k and Bhubaneswar (742») 

MR. DEPUTY SPEAKER : The cut 
motions are also before the House. 

SHRI LlLADHAR KOTOKI (Now-
gong) : Mr. Deputy·Speaker, Sir,l sapport 
the DemaDds for Grants of the Railways 
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for the DelIt year and also the supplementary 
~ for the cumnt year. It is a matter 

·of .... t c:oacern for us that tho railways 
have been Jiving a deficit since 1966-67 of 
gr01llld Rs. 20 crores per year. Even this 
year, in the budJ!ICt, the estimate of deficit 
is RI. 27 crores. Tile hon. MInister has 
tried to bridse this deficit by taklq recourse 
to additiODal levies OD JlUICIIJtr and also 
gooda tratIic. This is notbill& new that the 
MiDiIter has done this year. The same 
resort was taken in the previoua years also. 
My lubmiJlion is whether in this way we 
will be able to cure the ac:tuaI deleets in the 
railway fiDaDces, or somethilll more serious 
has to be thought of. 

I would like to know wbctber any action 
has 10 rar been taken on tho recommenda-
tiOlll of the Transportation Committee of 
the, Pluming Commission reprdID& railway 
buQaiaa and finances. I would 10 further 
aDd sullClt that a hilh-powercd committee 
of expa1a should be immediately set up to go 
thoro1l&b1y into the whole problem and to 
see bow the working of the railways and 
its fiaaDCeI can be improved. 

I wollld plead with the Miniater that even 
in the faee of this huge deficit, he should 
seria.1y consider the levey of additional 
fmpt of the order of 3 per cent on goods 
trldk more particularly goods of an essential 
character and lOods which are carried to 
distant parts of a stratqic: IIlIture like 
Assam. Esaential commodities like sait, 
eemeDt aDd CI sheets have to be transported 
to that part of the country from 10DI distances. 
Laat year also it was increaIcd and this 
year apin it is proposed to be increased. 
How CaD the economy of that reJion be 
sustained? Railways are a service which we 
caD p.blle utility serviee and he should see 
what relief he can give in this regard. 

He has assured in his reply to the general 
disc:aulon that the levy on sleeper berths 
for third cIaas passengers would be reduced. 
I wnId like to know what relief he is going 
to p.e jJl this regard. 

I would like to draw his attention to 
a _bet of resolutions passed by the 
National Federation of Indian Railway-
_IDthe IIthconventioD held atGauhati 
iD Octobet last, pertaiDiDI to the various 
ane--a of the rai1waymea. One re-

solution refers to railway finances and eco-
nomy. It is our view that in the name of 
economy, the Railway authorities first apply 
the pruning knife on the stall' through 
retrenchment, DO additional recruitment, 
dispensin, with casual labour, etc. These 
are the ill1lDCdiate things they think of, as 
though there is no other method of eft'ecting 
economy. Another important resolution 
was about Dearness AllowaDCe. We 
demanded that full DCutralisation of the price 
rise for the lowest paid employees and 
adequate neutralisation for other employees 
should be Jiven. There are many other im-
portant subjects to which those resolutions 
refer. We do Dot know as yet whetha' the 
Railway Board and the Ministry have taken 
any decision on them. I would be ~ 
happy if in his reply the Minister !rives 
some indication of the action so far taken 
or he proposes to take in this regard. 

I come to the problem of compulsory 
retirement of railwaymen and other govern-
ment employees at SO years of ase or comple-
tion of 25 years' service. 11 is said that 
this is done only to get rid of unwanted and 
inefficient employees. But this sword of 
damoclC! is hanJing on every ralIW8)'IIICn 
and I feel that this has affected the ellicieocy 
of the Railways itself. Theref on:, J would 
request him to come forward and make 
a categorical statement that they are not 
going to take recourse to this IIICth04 of 
compulsory retirement at the age of SO 
when they have other weapons with them 
whereby they can take care of the unwanted 
and inefficient people. 

Another matter that affects the railwaymen 
very badly is the confidential reports. 
There are rules governing how these confi-
dential reports are to be made and maintain-
ed. But in actual practice these rules are not 
adhered to and the reports are made at the 
whims of the officers concerned tbe result 
being that many innocent employees have 
to suffer in the matter of their promotion. 
This matter also needs 10 be looked into. 

Now I would like to draw the attention 
of the Railway Minister to the special 
problems of the employees of the NF 
Railway in the area to which I belong. 
The Railway Minister was good CDouBh 
to pay a visit there during October last year. 
He saw for himself the various special 
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problem tbat are obtainina there and which 
require special treatment. 

The tint and foremost thina is the location 
of "the railway in a very strategic area and 
the railway being exposed to, in addition to 
other attacks-as the Railway Minister in 
his Budget Speech said, somehow all the 
fury has to be borne by the Railways-
additional fury by way of sabotage by 
hostiles and other anti-national elements. 
Therefore, I would urge that. while some 
protectiw measures have been taken on the 
LUJIJIIina sector no protectiw measures 
has 10 far heen taken in another area which 
is wry much or equally exposed to such 
action and that is between Siliguri and 
Alipur Duar. Repeatedly I have brought 
this matter before this House and to the 
notia: of the Railway authorities that at 
least the line between Siliguri and A1ipur 
Duar which passes through jungles where 
there is no habitation should be safeguarded 
and protcaive measures should be taken 
there. I hope this time the Railway Minister 
will take positive action in that direction. 

Then I come to the question of quarters 
for the railwaymen. In our railways, 
particularly in the headquarter-Malignon, 
Pandu and Gauhati-4he condition is very 
bad. The Railway Minister had the kind-
ness to go and see the state of affairs and I 
know for sure that inwardly he was very 
sorry. Whether the matter will rest with 
his feeling sorry or something more psositive 
is going to be done, I would like to hear 
from him now, 

In this Railway certain other steps require 
to be taken. The fint and foremost thing 
is the eatension of the broad gauge line from 
Jogighopa to Gauhati and then to Tinsukia. 
ID this case, again, the Railway Minister 
visited JOJighopa and Goalpara and examin-
ed the whole scheme. We do not know what 
action he proposes to take but, so far as the 
budget is concerned, there is no mention 
about it. I would only urge him that this 
demand should not be looked at purely 
from the commercial point of view of the 
rajlways, but it should be looked at from the 
defence point of view also, as was done in 
the case of the ~  of the north bank 
line from Rangapara North to North 
Lakhimpur and thence to Murkong Selak 
and the broad·gauge line from Siliguri to 

Bongaigaon and Jogighopa. In this case, 
not only for economic reasons but from the 
defence point of view also the extension orthe 
broad gauge line is wry very important. 
So, just as I ureed while he was in Oauhati, 
I am pleading in this House also that the 
railways and the defence authorities should 
consider this matter right now so that when 
the real danaer comes, either from Patiltan 
or from China, we do not find ourselws 
in the same awkward position in which we 
were in 1962 and then again in 1965. With 
these submissions, I support the Demands 
for Grants of the Railways, 
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17·59 HRS. 

JAMMU AND KASHMIR 
REPRESENTATION OF THE 

PEOPLE (SUPPLEMENTARY) 
BILL-contd. 

MR. DEPUTY-SPEAKER ; We have 
now to take up the discussion we postponed 
concerning the Jammu and Kashmir Re-
presentation of the People (Supplementary) 
Bill. Shri Srinibas Misra has raised a 
constitutional objection. I am dealing with 
it first. 

SRIN1BAS MISRA (Cuttack) : After 
the matter was postponed, I had discussion 
with the hon. Minister. I know what he is 
goin8 to say but I do not agree with the 
stand that he takes. I shall therefore 
place my point of view before you. 

18 ms. 
There are two provisions which have to 

be looked into. Article 327 to which I 
referred, reads I 

"Subject to the provisions of this. 
Constitution, Parliament may from time 
to time by law make provisions with 
respect to all matters relating to, or in· 
cOlIJIeCtion with, elections ..•• " 

So, article 327 gives power to Parliamcnt 
to make law with regard to elections and 
matters that would include cwrythiog 
conocctcd with elections, but this article 
is not applicable to the State of Jammu and 
Kashmir, under the Order of the President 
under article 370. 

Article 370 reads : 
"(I) Notwithstanding anything in 

this Constitution:-
• • 

(b) the power of Parliament to make 
laws for the said State shaD be 
limited to:-

(i) those matters in the Union 
List and the Concurrent 
List which, in consultation 
with the Government of 
the State, are declared by the 
President to correspond to 
matters specified ..• 

(ii) such other matters in the 
said List as, with the eon-
currence of the Government 
of the State, the President 
may by order specify." 

The hon. Minister has now produced 
an Order by the President amending the 
application of Entry 72 of the Union List 
His contention is that article 246 being a 
generic article giving power to Parliament 
to make laws with respect to all matters 
included in the Union List, Parliament has 
also power to make any law with respect 
to Entry 72, but Entry 72 was excluded by 
the Presidential Order in the first instancc. 

Now, this second Order is ; 

"In exercise of the powers conferred 
by clause (I) of article 370 of the Consti-

with the concurrence 
of the State of Jammu 

pleased to make the 

• 
"(iii) in entry 72, the reference to the 

States shall be construed,-
(a) in relation to appcals to the 
S ~ Court from "any 
decision or order .... 


